Annexure-6

Name of the corporate person: Bharatage Innovations Private Limited; Date of commencement of Voluntary liquidation: 30.07.2026;

List of operational creditors (other than Workmen, Employees and Government Dues)

List of stakeholders as on: 12.10.2026

(Amount in %)

SI. [Name of | Details of claim Details of claim admitted Amount  offAmount |Amount offAmount  of |Remarks,
No. |creditor received contingent  [of any|claim claim under [if any
Date of |JAmount |Amount [Nature of [Amount Whether lien |Amount % share in claim (rjnutualh rejected  |verification
receipt |claimed |of claim |claim covered by|/ attachment |[covered by [total muae;, t t?;
admitted lien orjremoved? guarantee |amount of set off
attachment  [(Yes/No) claims
pending admitted
disposal
1 JAcupro [27.08.20 | 2,16,000 | 2,16,000 [Operational - - - 0.08 - - - -
Consulting |26 Debt
Private
Limited
2 |Affluence |27.08.20 | 2,16,000 | 2,16,000 [Operational - - - 0.08 - - - -
Advisory [26 Debt
Private
Limited
Total 4,32,000 | 4,32,000 0.16




